
09.10.2017                    J - 1                FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

09.10.2017

COURT NO.31  
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2:30 P.M

1. CRL.A 997/2011 IRWIN BIN HASSIM   PRAMOD KUMAR DUBEY
VS.        SATISH AGGARWALA
ANIL KUMAR, AIR CUSTOMS
OFFICER IGI AIRPORT

    HIGH COURT OF DELHI                            
    07th OCOTOBER,2017                              REGISTRAR (LISTING)


